
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS, JUDGE
qHAHD ARA DISTRICT, KARKARDOOM A COURTS, DELHI

ORDER
The following postings and transfers are hereby made with immediate effect :-

l

(EC:79568937)
Orderly in
undersigned.

Court ofl Peon in the Court of Sh. Devthe

Chaudhary, MM-07, Shahdara
DistTict, Karkardooma Courts
Delhi.

2. 1 Sh, Umesh Pilania
(EC:72810855)

Orderly in
undersigned.

Court oflPeon in the General B;anchthe
Shahdara District, Karkardooma
Courts, Delhi.

3. 1 Sh. At.I Kumar

(EC:64042990)

o

Karkardooma Courts, I District, KarkardoornaDistrict, Delhi.Delhi

l
(EC:41 155212)

e

KarkardoomaChaudhary, MM-07, CourtsShahdara I District,
Karkardooma Courts, I DelhiDistrict,'

Delhi.

Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously and the ofEcial

shall be liable for suitable disciplinary action.

(S. JAIN)
Principal DIstrict\& Sessions Judge

Courts, DelhiShahdara Dkbict,

No. b 36 -Lt I /Admrl./P&T/SHD/KIaD/2023 D,II,i. D=/ q tg 2 1

Copy forwarded for information and necessary action to:
Pf: The Principal District & Sessions Judge (HQs), Delhi.

2. The Admn. Officer (JudI.), Admn. III, O/o Ld. Principal District & Sessions Judge (HQs), Delhi.
3. The Officer-In-Charge, Administration Branch, Shahdara District, Karkardooma Court, Delhi.
4. The Accounts Officer, Accounts Branch, Shahdara District, Karkardooma Court, Delhi.
5. Officers/Of6cials concerned.

6. Dealing Officials Personal File/Leave/CR.
7. Dealing OfEcia1, “LAYERS” Seat, Administration Branch, Tis Hazari Courts, Delhi.
8. PS to the undersigned.
9. Website Committee, Tis Hazari Courts/Kmkardooma Courts, Delhi.

Principal p ;ions Judge&

it, KKD Courts, Delhi


